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Ordinance 20(XX) 

 

GAMES AND SPORTS COMMITTEE 
 
1. (a) There shall be a Games and Sports Committee consisting of the following 

members, namely:  

 (1)  Chairman, appointed by the Shaikhul Jamia (Vice-Chancellor);  

 (2)  The Dean Students' welfare;  

 (3)  Presidents ofvarious Games and Sports Clubs;  

 (4)  One Outstanding Sportsman from among the students on rolls, nominated 

by the Chairman for a period of one year.  

 (5) The Director of Physical Education, who shall be the Ex-Officio Secretary 

of the Games and Sports Committee,  

 (b) The Chairman of the Committee shall hold office for a term of two years.  

 

2.  The Committee shall :  

 

 (1) make arrangements and supervise the games and sports of the University and 

frame Regulations in this regard;  

 (2)  frame the budget for games and sports;  

 (3)  allocate finances to the various Clubs;  

 (4)  maintain the play-grounds, gymnasia, swimming pools of the University;  

 (5)  hold contests, competitions, tournaments, athletic meets etc.;  

 (6)  recommend to the Shaikhul Jamia (Vice-Chancellor). the names of outstanding 

players and sportsmen to be nominated for admission; and  

 (7)  perform such other functions, as may be assigned to it by the Majlis-i-Talimi 

(Academic Council) from time to time.  

 (8)  take measures to attract the sports talent available in the University.  

 

3.  The Director, P/E will operate the budget under the supervision of DSW.  

4.  The Committee shall hold its meetings at least once in two months under the 

supervision of the DSW.  

5.  One-third of the total members shall form the quorum for a meeting of the Committee. 

 

 

 


